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a •. 404.3 S crOTes includinl financinl 
charles. 

(b) The amount paid to the employees 
in respect of salary" overtime, bonus and 
other it ems upto 31st March, 19 8 5 is 
around Rs. 2S. 41 crores. 

Libera Ilsation of Dorms for granting 
approval for appoiatment of Managin& 

Director etc. 

2292. SHRI P. R. KUMARMAN-
GALAM :' Will the Minister of 
INDUSTRY AND COMPANY AFP-
AJRS be pI eascd to stat e : 

(a) what ar e the norms that the 
Department of Company Affairs h adop· 
ting in the mllter of granting approval 
for apPOintment of Managing Uirectorl 
Executive Director of Public Limited 
companies; and 

(b) whether these norms have been 
libel alised to ensure that Munaging 
Director/Executive Directors of sick 
companies are not permitted to head 
other companies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDU'iTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI ARIF MOHAMMAD KHAN): 
(a) Appointment of ~ Manalin. 
Director or Whole-time Director of a 
public limited company or a private 
company which is a subsidiary of a 
public limited company, is 
approved by the Department of 
Company Affairs under Section 269 of 
the Compantps Act, 19 S6. This section 
broadly en lists the norms for granting 
approval which are as follows: 

(i) whether it is in the interelt. of 
the company to have a Managing 
Director or Whole-timc Director; 

(ii) whether tho proposed Managing 
Director or Whole-time Director 
of the company is a fit and 
proper person to bo appointed as 
such and his appointment is Dot 
.,.inat the public interest; and 

(iii) whether the terms and cooditiol)s 
of appointment 01 the proposed 
Managing Director or WholC'"" 
time Director are fair and reason-
able. 

(b) The above norms arc adequate 
for the purpose. 

Production of armaments by 
Indian Ordnance Factories 

2293. SHRI BALASAHBB VIKHE 
PATIL: Will tbe Minister of 
DEFENCB be plcased to atate : 

(a) whether it is a fact that prodqc. 
Hon of armaments by ladian Ordnance 
Factories has over the years recorded 
an impressive progress; and 

(b) if so, the details thereof for the 
last t hr ee years ? 

THE MINISTER OF DEFENCB 
(SHRI P.V. NARASIMHA RAO): (a) 
Yes, Sir. 

(b) The value of production in Ord-
nance P.lctories for the last three ycars 
was as follows : 

(i) 1981-82 Rs. 787 crores 

(ii) 1982-8 3 Rs. 869 crorcs 

(iii) 198 )-84 Rs. 1017 crores 

China's interest In IIIdla's rock 
phosphates 

2294. SHRI JAOANNATH PAn· 
NAIK: Will the Minister of CHEMI-
CALS AND FERTILIZERS be pleased 
to state: 

(a) whether it is a fact that China 
bas shown intorest in India's rock 
phosphates mining aod bODefioatiou 
techno}oIY; 

(b) if so, whether any Cltilacse 
delop,tion has alio recontly. vieited 
India in this COQQOctiQll tp ....... ~" 




